
S.NO CASE TYPE CASE NO. Remarks
1 CONT (CVL) 617/20 19-03-2021
2 CONT (CVL) 689/20 19-03-2021
3 WPS 6729/18 08-04-2021
4 WPS 462/19 12-04-2021
5 WPS 46/17 AT THE EARLIEST AS PER AGE OF CASE
6 WPS 2686/16 AT THE EARLIEST AS PER AGE OF CASE
7 WPS 2915/20 08-03-2021 IF READY
8 WPS 4437/20 08-03-2021 IF READY
9 WPS 610/21 08-03-2021 IF READY

10 WPS 626/21 08-03-2021 IF READY
11 WPS 618/21 08-03-2021 IF READY
12 WPS 103/21 08-03-2021 IF READY
13 WPS 379/21 08-03-2021 IF READY
14 WPS 415/21 08-03-2021 IF READY
15 WPS 2680/20 REJECTED
16 WPS 5464/15 REJECTED
17 WPS 6598/13 REJECTED
18 WPS 6984/13 REJECTED
19 WPS

1271/21
(FILING NO.) REJECTED

MENTIONING REPORT  COURT NO 09
Date : 01/03/2021



S.NO CASE TYPE CASE NO. Remarks
1 WPC 3413/20 16-03-2021
2 WPC 6955/19 19-04-2021
3 WPC 3650/20 19-04-2021
4 WPC 713/21 20-04-2021
5 WPC 1447/17 20-04-2021
6 WPC 3243/16 22-04-2021
7 WPC 2186/18 26-04-2021
8 WPC 2013/20 USUAL COURSE
9 WPC 2876/18 USUAL COURSE

10 CONT (CVL) 38/21 05-03-2021
11 Cr.Rev 822/20 12-03-2021 IF RELATED TO THIS COURT
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